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report is not due till the 31st October
1961 according to the Resolution set-
ting up the Committee.

(b) Does not arise.
Simplification of Procedure in Courts

*975. Shri Ram Krishan Gupta: Will
the Minister of Home  Affairs be
pleascd to refer to the reply given to
Starred Question No. 1044 on the 23rd
March, 1961 and state:

ta) whether the reconstituted Law
Commissior. has considered the ques-
tion o simplifving the procedure in
courts: and

(b) if so, the result thercof? N

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
The question is still under the con-
sideration of the re-constituted Law
Commission.

(b) Does not arise.

Civilian Employees in Border Areas

~ Sardar Igbal Singh:
*976. Shri Ram Krishan Gupta:
LShri Bhakt Darshan:

Will the Minister of Defence be
piearrd to refer to the reply gives to
Starrcd Questicn No. 1426 on the 10th
April, 1961 and state the nature of
decision taken on the question of
granting c/rtain facilitics and allow-
ances {o the civilian employees em-
ployed in border areas?

The Deputy Minister of Defence
(Shri Raghuramaiah): The matter is
still under consideration.

Screening of Students Going Abroad

" ®h-i D. C. Sharma:
9N '4 Shri Ram Krishan Gupta:
'Y Sardar Iqbal Singh:
| Shri A. M. Tariq:

Will the Minister of Eduecation be
pleased to refer to the reply given to
Starred Question No. 1504 on the 13th
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April, 1961 and state at what stage is
the proposal to set up a Committee
comprising of representatives of the
Ministry of Education, the University
Grantg Commission and the Universi-
ties for screening students desirous of
going abroad for studies?

The Minister of Education (Dr. K. L.
Shrimali): After duc consideration, it
has been decided to drop the pro-
posal, since the existing procedure of
sereening ftudents' applications by
the Universities, and the safeguards,
recently reviewed and revised,  with
regard to foreign  exchange releases
and issuc of passports, are considered
adcquate ad do not warrant any fur-
ther screening of such students.
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